IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

No.|Applicant

Date :

31.12.2024

Case No. Court amount

Rejec

Status

1 |P.K.NAYAK 1108842/202431.12.2024 |[WA/712/2024 | v
2 |S.P.SAMANTA |108844/2024|31.12.2024 |WP(C)/33816/2011 |7 | R
3 |U.CHHOTRAY  |108845/2024|31.12.2024 |WP(C)/28095/2024 |7 | .
4 |P.K.LENKA 1108846/2024(31.12.2024 |[WP(C)/40615/2021 |7 | .
5 |A.K.PANDEY  |108847/202431.12.2024 |WP(C)/15314/2021 |7 | .
6 |G.C.JENA 1108849/202431.12.2024 |[WP(C)/30578/2024 |7 | .
7 |N.K.SATAPATHY [108850/2024 |31.12.2024 |WA/428/2023 2 | .
‘8 ﬁiﬁMiﬁFIQUR ‘108851/2024‘31.12.2024 RSA/462/2018 ‘7 ‘ ‘U ‘
9 |P.D.MOHAPATRA |108852/2024|31.12.2024 |WP(C)/34131/2021 |7 | .
10 |P.C.MISHRA  |108853/2024|31.12.2024 |JCRLA/14/2009 |7 | v
11 |P.D.MOHAPATRA |108854/2024|31.12.2024 |WP(C)/5984/2022 |12 | R
12 |A.DAS 1108855/2024 (31.12.2024  |[WPC (OAC) /450/2018 |7 | v

|Total |94

NIC




